219 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM (SHRIMATI
USHA SINGH) (a) Yes, S,

(b) The prevailing conditons in the
Kashmir Valley have affected almost
all segments of the society. However,
no tases of starvation in the Valley
have been brought to the notice of the
Government,

(c) Does not arise
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Opening of New F.CI Godowns in
Tamil Nadu

244 SHRI R T. GOPALAN: Wil
the Mmister of FOOD AND CIVIL
SUPPLIES be pleased to state:

(a) whether Government propose to

open new ¥ CTI godowns in Tamil
Nadu,

(b) 1if so, the details thereof; and

(¢) the detals of existing godowns

where capacity is proposed to be
expanded?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI SARWAR
HUSSAIN) (a) to (¢) Food Corpora-
tion of India has plans to conmstruct
additional capacity for the storage of
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foodgrams in Tamil Nadu but a firm— -3

view 1n this regard ijs proposed to be
taken after the 8th Five Year Plap is
finalised.

Re-instatement of victimised railway
employees

245 SHRI SUNIL BASU RAY:
SHR; CHATURANAN
MISHRA:

SHRI GURUDAS DAS GUPTA:

Wil the Minister of RAILWAYS be
pleased to state:

(a) whether it 18 a fact that the
previous Government hag ordered re-
mstatement of the rallway employees
removed or dismissed under Rule
14(ITy of the Railway Servants Disci-
pline and Appeal Rules;

(b) if so, what further action has
been taken on its implementation; and

(cy what is the total number of
employees removed/dismissed under
such rules; Zone-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
BHAKTA CHARAN DAS): (a) No, Sir.

(b) In view of (a) above, the ques-
tion of implementation does not arise,

Howewer, the entire matter is under

consideration

(c) A Statement is attached.



